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'BEFORE THE CENTRAL'ADMINISTRATIUE TRIBUNAL
- NEW BOMBAY BENCH, NEW BOMBAY

Transferred_Application No, 521/87.

Shri Shriram S, Agprute, :
Room No., 16, Building No, 92, s
Railway Colony, Kurla (E), '
Bombay - 24, - «ssApplicant,

/s

Union of India through
General Manager,

Central Railuay,

Bombay V,T., Bombay - 400 001,

Thefﬁivisibnal Railwaycmanager,
Central Railway, Bombay VeT.,
Bombay -~ 400 001, +ssREspondants,

Coram: Hon'ble Member(A) Shri J.G. Rajadhyaksha.,
Hon'ble Member(3) Shri M.B. Mujumdar.,

Compared by?

TRIBUNAL'S ORDER ‘ Date: 15.02.1988

_ ﬁrit Fetition No. 1852/83 filed in‘the High Court of
Judicature at Bombay on 2nd August, 1983 was rejebted:on 16.08,1983
with thé observation,"lnwlam‘thehghou_cause_nptiée impugned here is
valid rejected ", It'algo appeags that an appeal was filed against
this order and it wés-withdrawn with the permission of the Court
on 27th”Sspeember,”1983. Yet the records have been tradsferred

by orders of the High Court dated 29,10,1987 to this Tribuan},

Since“theHWfitvPetition was rejected and the appegl was
withdrawn the matter does not survige, Transferred Application No,

521/87 is disposed of as not survivinge
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